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{a) the comnosition of the Board of
Directors of the French Motor Car Comp-
any Ltd, 234#/3, Acharya Jagadish Bose
Road, Calcutta.20,

(b) the princinal shareholders of the
Company and the number gnd percentage
of equity shares held by each and assets
and habilities of the Company for the latest
year,

(c) whether the Company has recently
transferred a huge amount of money toa
benamdar company floated by 1t, and

(d) if so, what action has been taken
In this regard ?

THF MINISTFR OF COMPANY
AFFAIRS (SHRI RAGHUNATHA
REDDY) (a) to (d) The information 1s
being collected and 1t will be laid on the
Tablc of the House

Income Tax dues against Tremh
Motor Car Co Ltd Calcutta

4310 SHRI JYOTIRMOY BOSU
Will the Minister of FINANCE be pleased
to state

(a) whether the French Motor Car
Company Ltd Acharva Jagadish Bose
Road Calcutta-20 has not paid Income tax
amounting to seveial lakh of rupees, and

(b) 1f so, what action, if any has been
taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIK R
GANLSH) (a) and (b) An inconmc tax
demand of Rs 1,11,000 for the assessment
year 1966-67 i1s outstanding against French
Motor Car Company Ltd Calcutta The
Company has preferred appeal before the
Income-tax Appellate Tribunal which 1s
pending The collection of the tax has been
stayed till the disposal of appeal by the
Tribunal

Loans Advanced to French Motor
Car Co  Ltd Calcutta

4311 SHRI JYOTIRMOY BOSU
Wilt the Mimster of FINANCE be pleased
to state the total amount of loan advanced
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by the commercial banks and financial
mstituions to the French Motor Car Com-
pany Ltd , Acharya Jagadish Bose Road
Calcutta 20 ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K R
GANLSH) None of the all-India long
term public financial institutions, namely,
the Industrial Development Bank of India,
the Industrial Finance Cotporation of India,
the Life Insurance Corporation of india
and the Tndustrial Credit and Investment
Corporation of India Limited, has advan-
ced any loan to M/s French Motor Car
Company Limited Calcutta The Unit
Trust of India docs not grant loans

As regards commercial banks, the infor-
mation relates to the accounts of an indivi-
dual constituent of a bank and in accorda-
nce with the practices and usages customary
among bankers and also i conformity
with the provisions of the State Bank of
Inda Act, 1955 State Bank of India
(Subsidiary  Banks) Act 1959 and the
Banking Companies (Acquisition and Tra-
sfer of Undertakings) Act, 1970 Such
info matiwon Is not to be divulged
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